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Food Safety and Standards Authority of India
(ETET AT Ud 7919 T8RRI, 2006 & T Tl T Jefie mifeemion

(A Statutory Authority established under the Food Safety & Standards Act, 2006)
CIUTSIT ARG T4 T)

(Quality Assurance Division)

THIIT 99, Bica Vs, 78 Refl-110002
FDA Bhawan, Kotla Road, New Delhi - 110002

3@ /Dated, 0 { IR 033
GTI%{QT/Order
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Subject: Revocation of Suspension of M/s QTTL Labs Pvt. Ltd., Indore -reg.

UHTHTERATE DrIfery T HE&T 3ed e 9 wRadt 2023 & o7 5, TR o

yrsde fAfCS, S8R (THTHTHTRTE IS, ¥, 28 /Ssc)/ThHTHUETaTE/2016) & Fiaiad deabra

1A ¥ AR foba ST |

In continuation to FSSAI Office Order of even number dated 1¢February, 2023,
the suspension of QTTL Labs Pvt. Ltd,, Indore (FSSAI Reg. No. 28/W/FSSAI/2016) is
hereby revoked with immediate effect.

2. IE AT e MRt & @ﬂ“ﬂ?‘f@r NINRCDIASIG] %"l This issues with the approval

of Competent Authority.
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Reason: Approved
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Director (QA)
FSSAI, New Delhi

ufi/ To

M/s QTTL Labs Pvt. Ltd., 301-302 Labbaiq Regency, 4/2 Old Palasia, Indore-452 009,
Madhya Pradesh

A RS ofed W1 RIS, 301-302 Tsid Jo, 4/2 oS T, $8R-452 009,
e wed

Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEQ, NABL, New Delhi

Copy for information to:
1. PPS to Chairperson, FSSAI (HQ), New Delhi;
2. PSto CEO, FSSAI (HQ), New Delhi;
3. Executive Director (RCD), FSSAI, New Delhi
4. Regional Director, FSSAI Regional Office
5. CITO FSSAI, New Delhi-for uploading on the FSSAI website



